e

al Administrative Tribunal

Centr
Principal Bench: New Delhd

OA No.2213/97
New Delnhi, this the 29th day of September,1997

don’ble Dr. Jose P. Verghese, Vice~Chairman(J)
Hon’ble Shri K.Muthuk umar, Member (A)

Insepctor Hari Ram Malik,

Ne. D-1/800,

s/c Shri Laue Harbans LaT,

Presently posted in QDpcw. Cel1

(8B-1I),c~2/P.S. Sara: Rohilla,

Delhi, ... Applicant

(By Advocate: Shri Shankar Raju)
Versus
Jnion of India through

1. etary,

cr
n1strv oTf Home Affairs,
rth Block, New Delhi.

S
M

%]

Commissioner of Police,
Police Head Quarters, iP Estates,
MSO Building, New Delh]

3. Shri 8. Rama Krishnan,
Sr. Add?. Comm1ss1oner of Police,
Intelligence, Police dead Qtrs.
MS0 Bu1101ng, I.P. Estate
New Delhi. . .Respondsnts

(By Advocate: Shrs Arun Bhardwa3j)

ORDER (ORAL)
[Hon’ble Dr. Jose p. varghese Vice-Chairman (J))]

f—1

t has been stated that the grievarce 0

~h

the applicant has already been made and  in

ct
-
49}

circumstance this OA may be disposed of ,

[42]

infructuous. Crdared accordingly.
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(K.Muthukumar (Or. Jose p, Verghesa)
Member (A) Vice—-Chairman (J)
na




